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Setting up of Industries in Backward
Areas

1485. SHRI Y. ESWARA REDDY:
Will the Minsster of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :

(a) the provision made in the Fourth
Five Year Plan for setting up industries
in the backward areas;

(b) the progress made in the setting
up of industries in these areas;

(c) the number of units set up in
backward areas in the first three years
of the Fourth Plan with Statewise break
up; and

(d) what progress is expected to be
achieved in this field in the remaining
period of the Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) to (d). A total provi-
sion of Rs, 5 crores has been made at
the Centre under the Fourth Five Year
Plan for the Central Schemes of 10%
subsidy and transport subsidy for pro-
motion of industries in selected in-
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dustrially  backward districts/areas.
Against this provision, under the 10%
Central subsidy scheme, 3 State Gov-
ernments and a Union Territory have
so far sanctioned (not yet disbursed) a
total amount of Rs. 9,87,691/- to 62 in-
dustrial units located in backward areas,
as detailed below:—

Tamilnadu Rs. 5,86,667 (12 units)
Goa, Daman

and Diu Rs. 3,50,358 (31 units)
Mysore Rs 29,110 (7 units)
Gujarat Rs. 21,556 (12 umts)

Independent of this, licences under
the Industries Act have been granted
for units in backward areas as under:—

1969 1970 1971

Assam . 1 1 4
Andhra Pradesh 2 1 5
Bihar 1 6 4
Gujarat . 1 3 4
Haryana . 2 1
Jammu & Kashmir 1
Madhya Prade-l 9
Maharashtra . 3 15 6
Mysore . . . 1 4 6
Orissa . . . 1 1
Punjab .
Rajasthan
Tamilnadu . . 2 13 12
Uttar Pradesh . .. 1 4
West Bengal . . 5 8 12
17 %59 7%

Government have recently decided to
increase the number of districts eligible
for the 10% Central subsidy scheme.
It is hoped that with the various mea-
sures already initinted for promotion of
industries in the backward areas by the
Centre and the State Governments and
with the initiative and enterprise of the

entrepreneurs substantial pi will
be achieved in this regard g the
remaining period of Fourth Plan.





